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Leaking of AIEEE examination paper 

 2737. SHRIMATI KUSUM RAI: 
  SHRI PRABHAT JHA: 

 Will the Minister of HUMAN RESOURCE DEVELOPMENT be pleased to  
state: 

 (a) whether Government is aware that the entrance examination paper of AIEEE 
conducted by CBSE for the current session got leaked in Lucknow; 

 (b) if so, the details thereof; 

 (c) whether any enquiry has been conducted into the matter and responsibility has been 
fixed in this regard; 

 (d) if so, the details thereof; and 

 (e) if not, the reasons therefor? 

 THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE DEVELOPMENT 
(SHRIMATI D. PURANDESWARI): (a) and (b) As per information provided by CBSE, a 
question paper of AIEEE was leaked on 01.05.2011. 

 (c) to (e) An First Information Report (F.I.R.) has been lodged and the Charge Sheet No. 
148/11 has been filed on 24.06.2011 by Uttar Pradesh Special Task Force (UPSTF) before the 
Hon’ble Court. Sr. Supdt. of Police, UPSTF, Lucknow, has informed that two persons have 
been arrested in this regard. Presently the matter is sub-judice. 

Admissions in DU through fraudulent means 

 2738. SHRI PRAMOD KUREEL: Will the Minister of HUMAN RESOURCE DEVELOPMENT 
be pleased to state: 

 (a) whether it is a fact that recently there have been numerous cases of admissions in 
Delhi University under Sports Quota through fraudulent means; 

 (b) if so, the steps being taken by the Ministry to identify and stop such cases; and 

 (c) the punitive measures being envisaged by the Ministry against the persons 
responsible for these admissions and by when? 

 THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE DEVELOPMENT 
(SHRIMATI D. PURANDESWARI): (a) to (c) According to the information furnished by the 
University of Delhi, no case of admission in the University under the sports quota through 
fraudulent means has been reported till date. However, in two colleges some 
discrepancies/inconsistencies in the admission process were brought to the notice of the 
University and the colleges have been asked to take appropriate remedial measures. The 
colleges have since put these admissions on hold. 


